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*THE ORISSA REGISTRATION OF DOCUMENTS
(VALIDATION) ACY, 1982
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A.N ACT TQ VAL[DATE THE REGISTRATION OF CERTAIN
' DOCUMENTS

Be it epacted by the Legislatyre of the State, of Onssa. in the 'I'ertythlrd
year, of thc Republic of India, as follows :— :
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Short fitle. 1, T]us Act may be called the Onssa Reglstrallon of Documenta ( Validation )
Aqt’ 1982 . . _, e ot 1) ' . e Ry
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;-?f;ﬁ?-:. 2 Notw"hgtanmng anything contamed in thc Regxslrahon Act. 1908 or in 160f 1508,

tion of any Judgement, decree or order of any Court, the registration of documents made

certaln docu- between. the period beginning with the 1st day of Junuary, 1949 and ending with the

ments. 31st day of January, 1959 by the Head Clerk of any Office of Sub-Registrariia the absence
of the Sub-Registrar under the belief that he had been duly appointed under section 12
of that Act to be the Sub-Registrar during the period of such absence, shall for all in-
tents and purposes, be deemed to have been validly made, and no document so registered
shall be called in question in any Court of Law merely on the ground that the said Head
Clerk had not been duly appointed to be the Sub-Repistrar as aforesaid.

*For the Statemnent of Objects end reasons see Orivsa Garite, Bxtraordlnary, dated lhe 24!!1
Fobruary 1982 (No. 246)
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